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The petitioner has challenged

the orders, hoth
(Annexures '5' and ‘'g!

dated 7.8,] 979,

to the writ petition) on the

sround that it was wrongly held by the department that
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as he did not qualify in P-jqo course, therefore, he could not he - ?’
Promoted. Since the petitioner hag been promoted this petition has ﬁ
become Infructuous, The Petitioner has moved ap application for . z;_e;
alendment claiming Seniority from a particular date, We find no
good ground to allow the amendment for thijs fresh cause of action
However, the Petitioner will pe at liberty to move the department
for

fixation of his seniority,

Parties wil] bear their Own costs,
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